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C.G.H.S. Medicine!! 

1467. SHRI ONKAR LAL 
BERWA: Will the Mini.ter of 
HEALTH. FAMILY PLANNING 
AND URBAN DEVELOPMENT be 
pleased to state: 

(a) whether it is a fact that a 
large quantity of Central Govern-
ment Health Scheme medicines i1) 
Delhi find their way back to thL' 
market through dispensaries and sold 
again to the Government; and 

(b) if so, how many such cases 
have been detected so far? 

THE DEPUTY MINISTER IN 
THE MINISTRY OF HEALTH, 
FAMILY PLANNING AND URBAN 
DEVELOPMENT (SHRI B. S. 
MURTHY): (a) and (b). Although 
cases of pilferage of medicines from 
C.G.H.S. dispensaries and defalcation 
of stores accounting in the dispensa-
ries have been detected from time to 
time, no case of re-sale to C.G.H.S. 
of the medicines pilfered from 
C.G.H.S. dispensaries has come to 
notice. Procurement under the 
C.G.H.S. is made in bulk from re-
putable manufacturers ar their agent.. 

Overirafts by Sta_ OIl B.B.I. 

1468. SHRI ONKAR LAL 
BERWA: • 

SHRI M. N. NAGHNOOR: 

Will the Minister of FINANCE be 
pleased to state: 

(a) whether it is a fact that the 
Reserve Bank of India hal dis-
couraged overdraft by the seate 
Governments but the States have 
been disregarding the restrictiODli 
and 

(b) if so, what are the details of 
overdrafts from the Reserve Bank of 
the States during the current finan-
cial year so far? 

THE DEPUTY PRIME I\IIINlSl'ER 
AND MINISTER OF FINANCE, 
(SHRI MORARJI DESAI): (a) The 
Reserve Bank has, from time to 
time, advised the State Govern-
ments that they should avoid re-
course to overdrafts on the Bank 
beyond the authorised limits. 

(b) Th.,e following four States had 
unauthorised overdrafts agregatlng 
Rs. 7.80 crores as on the 24th July, 
1968. 

(In crores of 
Rs) 

Assam 1.70 
Bihar 0.78 
Mysore 0.89 
Rajasthan 4.43 

7.80 

Production of Fertllb:erl 

1469 SHRI M. N. REDDY: Will 
the Minister at PETROLEUM AND 
CHEMICALS be pleased to state: 

(a) the total production of varioUS 
kinds of Fertilizers in the cour.trY 
during last two years an~ how the 
shortage is being met durmg the cur-
rent year; 

(b) whether Government are 
aware of the acute shortage ot urea 
in Andhra Pradesh at present; and 




